CS.P. Sriram

g - X Insolvency Professional

FORM A
PUBLIC ANNOUNCEMENT
i(Under Regulation (6 of the Insolvency and Bankrupiey Board of India {Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF RAMAKRISHNA HOUSING PRIVATE LIMITED

~ RELEVANT PARTICULARS

L. Name of corporate debtor o Ramakrishna Housing Private Limited
2, Date of incorporation of corporate debtor 102004
3 Autherity under which corporate debtor is incorporated | Registrar of Companies, Vijayawada

! registered |
4, Corporate Identity No. of corporate debtor | UT0101AP2014PTC092285 )
5 Address of the registered office and principal office (if | DR.INO:  54-15-20, Srinagar Colony Ring

any) of corporate debtor i Road Vijayawada Andhra Pradesh 520008
6. | Insolvency commencement date in respect of corporate | Date of Order 28" October 2022

debtor CPTR WS 7/ AMBS2020

Order Received on: 317 October 2022

7 Estimated date of closure of insolvency resolution | 26/04/2023 -

_PTocess :
8. Mame and registration number of the insolvency | Stiram Parthasarathy

professional acting as interim resolution professional 1BBE/IPA-D0Z/TP-NO0292,/2017-18/10895
9. | Address and email of the interim resolution | For communication:

professional, as registered wilh the Board Shankaralaya, Second Floor,

Mew No:ld (Old No:28), Third Cross Street
| REK MNagar, Raja Annamalaipuram,

Chennai 600028 Tamil Nadu.

B Email: srirampesi@gmail.com

10. | Address and e-mail to be used for correspondence with | Same as in Col. Not9 Process specific Email
the interim resolution professional Id:

ramakrishnahousingeirpiagmail.com

11. Last date for submission of claims - 147112022

12. | Classes of creditors, if any, under clause (b) of sub- | Not applicable as per the information
section (GA) of section 21, ascertained by the interim | available with IRP

resolution professional _
13. | Mames of Insolvency Professicnals identified to act as
Authorized Representative of creditors in a class [ Not applicable as per the information
{ Three names for each class) available with IRP

14. (a) Relevant Forms and Web link:
https://ibbi.gov.in‘en'home/downloads
Physical Address: Same as in col. No:9
(b) Details of authorized representatives Mot applicable

_are available al:

MNotice is hereby given that the National Company Law Tribunal, Amaravathi Bench has ordered the
commencement of a corporate insolvency resolution process of the Ramakrishna Housing Private Limited on
28" October 2022 [Order received on 31st October 2022]. .

[
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Regn. No: IBBIVIPA-002/1P-N00292/2017-2018/10895
Shankaralaya, New No:10 Old No: 28, Third Street, RK Nagar, RA Puram,
Chennai 600 028
Contact: 9940336666 srirampes@gmail.com, ramakrishnahousingcirp@gmail.com




CS.P. Sriram

: : Insolvency Professional

The creditors of Ramakrishna Housing Private Limited, are hereby called upon 1o submit their claims with
proof on or before 14" November 2022 to the interim resolution professional at the address mentioned against
entry No. 9. The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofl in person, by post or by electronic means.

The submission of claim is to be made in accordance with Chapter 4 of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016. The claim with proots is to be
submitted in the following specified forms along with documentary proof in support of the claim;

FORM B : Claim by operational creditors except workmen and employees

FOBRM C: Claim by financial creditors

FORM I3 : Claim by a workman or an emplovee

FORM E : Claim submitted by an authorized representative of workmen ar employees
FORM F : Claim by creditors other than financial creditors and operational creditors

The forms can also be downleaded from ; hitps://ibbi.gov.in‘en‘home/downloads

Submission of false or misleading proofs of claim shall attract penalties.
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Sriram Parthasarathy
Interim Resolution Professional
Ramakrishna [ousing Private Limited

Date: 315t October 2022
Place: Chennai

Regn. No: IBBI/IPA-002/TP-N00292/2017-2018/10895
Shankaralaya, New No:10 Old No: 28, Third Street, RK Nagar, RA Puram,
Chennai 600 028
Contact: 9940336666 srirampes@gmail.com, ramakrishnahousingeirp@gmail.com
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